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| Reference Speech dated 1% April, 2015 by Hon'ble Mr. Justice Ajit Singh,
: Judge, Rajasthan High Court, on the eve of retirement of Hon'ble Mr.
Justice V.K. Mathur.

1. My Esteemed Colleagues on the Bench - -

Addl. Advocate General, State of Rajasthan.

3. Shri Ashok Mehta .
Chairman, Bar~Council of Rajasthan.

4. Shri Manoj Sharma

Ll ~. ' President, Rajasthan High Court Bar Association, ;
M Jaipur. ;

i 5. Shri Rajeev Mehrishi,
i President, )
| The Jaipur Bar Association, Jaipur.

J 2. shriG.S. Gill,
|
!

6. Members of the Bar.
7. . Members of Judicial Services & officers of the Registry.
8. Mrs. Mathur and other dignified family members.
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i 9. (Ladies & Gentlemen.

We haveréssembled here to bid.farewell to Hon’ble Mr. Justice V.K.

I Mathur, who is retiring after rendering more than 18 years of noteworthy

and commendal.jole services to the Rajasthan Judiciary.













